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Cenlrd Admlrdghctlhrs Tdbund
Prlnclpd Bench, J{cw Dclhl

C.P.No.37 41ffi in O.A.No .3291 lMz
Wednesdoy. thls the 25m doy of February fr09

Hon'He Shrl Shcnkcr R{u, Mcmbcr (J}
Hon'Hc Dr. Vecno Chholmy, Member (A)

Shrl Ronblr Slngh (oppllcont No,l ln the OA)
S/o shrl Godho Rom
Aged oboul 5O yeors
Worldng os Attendont Gr. ll, Cottle Yord
ln NDRI, Kornol (Horyono)
But under the odmlnlstrotlve control of ICAR, New Dehl

..Appllcont
(None for oppllcont)

Versus

Dr. Monglo Rol
Dlrector Generol
lndlon Councll of Agrlculturol Reseorch
Krist'i Bhowon, New Delhl

Dr. A.K. Srlraostow,
Drector
Notlonol Dolry Reseorch lnstllute
NDRI Compus, Kornol Horyono

Respondents
(By Adwcote: Shrl S.S. Llngwol)

oRDEn(ORAI)

Shrl llhcnkcr R{u:

ln view of lhe stoy of conterqot proceedings by lhe Apex

Court in Speciol Leove to Appeol (C) Nos-2824S2824112fo8 (copy

V phced on record), CP slqnds disposed of. Nollce$ ore dlschorged.

T

2

.{
,,1

t :,;Li*L*;- *L di..i- -"',
.7"



I

x
-e-

However, Iberty is occorded to lhe porlies to revive it of on

oppropriote stoge. No costs.

\^l"I^'t{"!q
( Dr. Umno Chhottry !
tcmbcr (A)

S W
( Shorkcr r{u }

tcnrbei (J)
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